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Employment to local persons in
Tribal rural Areas of Bihar

1049. SHRI GYAN RANJAN: Will the
PRIME MINISTER be pleased to
state:

(a) whether Government have made
any assessment regarding the need for
additional capital investment in the field
of agriculture, so as to provide
employment to local persons in tribal
rural areas of Bihar;

(b) whether, as per assessment of
Government, comparative figures of
unemployed persons are much higher in
the Jharkhand regions of Bihar;

(c) if so, what is the total investment
required for the purpose; and

(d) what are the sources from where
these resources would be provided?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION
(SHRIMATI RATNAMALA
DEHARESHWAR SAVANOOR): (a)
No, Sir.

(b) to (d) Do not arise.
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Persons below Poverty Line in Gujarat

1051. SHRI AHMED PATEL: Will
the PRIME MINISTER be pleased to
state:

(a) whether Government

have identified the families/persons
living below poverty line in Gujarat;

(b) if so, the details thereof;

(c) what is the urban-rural ratio in this
regard in the State; and

(d) whether poverty
programmes have  been
by

alleviation
launched



